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Register Now

Roundtable 3: 
Partners (Dispute Resolution) in leading law firms

LOCAL CHATTER

A series of in-person roundtable conversations amongst women in arbitration. 

Certain professional challenges are specific to jurisdictions. 
Conversations around these are important to develop a robust 

and supportive community of women in arbitration.

https://jsalaw.webex.com/jsalaw/onstage/g.php?MTID=ef49f03384689a2a100e42dce8ef3e45e

